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Title: Victims of Floods caused by Heavy Rains, Cyclones and
Other Reasons (Rehabilitation and Welfare) Bill, 2021*
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*m02 HON. CHAIRPERSON: The question is:

“That leave be granted to introduce a Bill to provide for th
protection and rehabilitation of victims of floods which may t
caused by heavy rains, cloudbursts, cyclones, breached bunds ¢
dams, reservoirs and other reasons by making various provisior
through a statutory board at national level which may ALSI
suggest measures to be taken by the Central and the Staf
Governments to control floods and for matters connecte
therewith or incidental thereto”

The motion was adopted.
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